SHRI SAMAN PATHAK (West Bengal): Sir, | associate myself with the hon. Member.

SHRI TAPAM KUMAR SEN (West Bengal): Sir, | associate myself with the hon.
Member.

SHRIMATI KUSUM RAI (Uttar Pradesh): Sir, | too associate myself with the hon.
Member.
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Concern over beggars being on the verge of death due to hunger and their inclination towards
criminal activities because of soaring prices in country
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THE VICE-CHARMAN (PROF. P.J. KURIEN): Okay, the whole House associates itself
with this Special Mention.

Concern over drought conditions in several parts of Karnataka

SHRI K.B. SHANAPPA (Karnataka): Sir, the Kamataka State has received 460 mm of
rainfall from 1st June to 31st July, 2009, This is 7 per cent more than the usual rainfall during this

202



period. However, the districts of Bidar, Gulbarga and Bellary have recorded the deficit rainfall of
48 per cent, 41 per cent and 21 per cent regpectively. The districts like Bidar and Gulbarga have
been affected very badly. The crop-sown area in Bidar is 2.06 lakh as against 2.93 lakh hectares
and in Gulbarga 4.22 lakh as against 5.66 lakh hectares and out of which the area affected due
to the drought is 83,000 hectares in Bidar and 60,000 in Gulbarga.

Sir, in 57 taluks of 16 districts, the rainfall is less than 20 per cent and there is a deficit
rainfall of more than 50 per cent in 16 districts. Five taluks in Raichur district, 10 taluks in
Gulbarga, 5 taluks in Bidar districts are hit by drought. Based on the rainfall, dry spells and
agriculture conditions, most of the taluks of Bagalkot, Bijapur, Bidar, Gulbarga, Raichur, Koppal
and Bellary have heen notified as drought affected as there was shortfall of rain during this

period.

In Karnataka, Kharif season commences from April in some parts of Southern districts.
Short duration pulses like black gram and green gram are also taken up in the second fortnight of
May in Morth interior Karnataka districts like Bidar, Gulbarga, Raichur, Koppal Bagalkot, and
Bijapur. Sowing of regular rain-fed Kharif crops begins in June after the onset of Southwest
Monsoon. But due to less rain during this period in Morth interior Karnataka region, the farmers
are migrating from this area to Southern interior areas. The Morth Kamataka area is more

backward area as there are no big industries, techno enterprises, companies, etc.

The break monsoon during the period covering almost two months caused unprecedented
moisture stress of rare severity in North interior Karnataka, that is, Gulbarga, Bidar, Raichur,
Koppal, Bagalkot, Bijapur, etc. The situation has warranted to take up drought mitigation
measures in the affected areas like employment generation, arranging drinking water, providing
fodder to livestock, providing supplementary nutrition, agriculture input, subsidy to the small and
marginal farmers. As the affected areas of these districts need to be considered sympathetically

and warrant special attention.
Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The House is adjoumed for lunch till 2.30

p.m.

The House then adjourned at twenty-four minutes

past one of the clock.

The House re-assembled after lunch at thirty two minutes

past two of the clock.

MR. DEPUTY CHAIRMAM in the Chair
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